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hon. Member has to see how far the traffic-
the goods traffic as well as the passenger 
traffic-necessitates a new line construction. 

SHRI N. TOMBI SINGH: May I know 
from the hon. Minister that in answer to 
to question No. (c) which is whether the 
people of NEFA are suffering from serious 
difficulties from the lack of communication 
facilities, the hon. Minister has replied that 
it is a matter of opinion. May I know whe-
ther it is the opinion of the Government of 
India that people are not sufferent for want 
of communication facilities in that area 1 

MR. SPEAKER: He did not want to 
answer; that is why he said, it is a matter 
of opinion. 

SHRI N. TOMBI SINGH: I would like 
to know the opinion of the Minister himself. 
Is it his opinion that the people arc not 
suffering for want of communication ? 

MR. SPEAKER: What is your opinion? 

SHRI HANUMANTHAIYA: Hon. 
Members from that area have invited me 
to visit that area and other places. After 
seeing them, I will form an opinion. 

SHRI PRIYA RANJAN DAS MUNSI: 
In view of the fact that there is security 
importance in the North-East frontier agency 
and in view of the several representations 
were made to the Railway Minister for ex-
tension of the Railway line, and in view of 
the situation of BangIa Desh and the tension 
in the NEFA border, will the Minister 
kindly take special steps to extend the Rail-
way line ? The NEF railway has always 
been receiving step-motherly treatment from 
the Government. They don't get the faci-
lities. Whenever they want something, 
Government says, 'under consideration' 
'under consideration' etc. 

MR. SPEAKER: Please ask concise and 
precise question. The more I want to stop 
you, the more heated you become. It takes 
lot of time. The result is, we are doing 
less number of Questions now. 

SHRI HANUMANTHAIYA: assure 
the hon. Member that the Government is 
not affording and cannot afford to give step-

motherly treatment to that area. If he means 
strategic consideration, you will see, Sir, the 
proposal has to corne from the Defence 
Ministry. ADd, therefore, if aDd wheD tbe 
Defence Ministry asks us to consider, 
certainly, we will consider that. 
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SHRI CHAPAL BHATIACHARYYIA: 
Will the hon. Minister please state whether 
by manufacture of tractors he means only 
four-wheeled tractors eH also hand-tillers 
and power-tillers? Secondly. which are the 
parties and which arc the countries such as 
J~pan etc. with which negotiations are bcing 
carried on '! 

SHRI SIDDHESHWAR PRASAD: The 
main qucstion relates only to tractors and 
docs not relate to power-tillers. If there is 
any application for power-tillers that will 
also be taken into consideration. 

Income from Dining Cars on 
Eastem Railway 

01246. SHRI R. P. DAS: Willlhe Mini-
ster of RAILWAYS be pleased to state; 

(a) the total income from the Dining Cars 
on the Eastern Railway during 1970-71; 

(h) whether the Dining Cars are running 
at a loss on this Railway; 

.(c) if so, the total loss incurred during 
the year 1970-71; and 

(d) if the reply to part (b) above be in 
negative, the total amount of profit during 
the year 1970-71 1 




